
(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016(Amount in Rs)
Summary of Claims ReceivedSummary of claims admitted

S.No. Category of creditorNo. of ClaimsAmount No. of ClaimsAmount Amount of Contingent claimsAmount of claims not admittedAmount of claims under verificationDetails in Annexure PDFRemarks if any

1 Secured financial creditors belonging to any class of creditors0 0 0 0 0 0 0
2 Unsecured financial creditors belonging to any class of creditors0 0 0 0 0 0 0
3 Secured financial creditors (other than financial creditors belonging to any class of creditors)1 15,54,73,019 1 15,44,76,829 0 9,96,190 0
4 Unsecured financial creditors (other than financial creditors belonging to any class of creditors0 0 0 0 0 0 0

Total 1 15,54,73,019 1 15,44,76,829 0 9,96,190 0
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